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Present :
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3.

4,

De

CENTRAL ADMINISTRATIVE TRIBUNAL -

-

CALCUTTA BENCH

Hon'ble Mr.D.Purkayastha, Judicial Member

- Hon'ble _Mr.B.P.Singh,Adninistrative Member

Swapan Kumar Dey, Goods Driver(Elec) E.Ry. Burdwan -

son of Late Indra Bhusan Dey, resident of Qr. No. 9/D ‘

Sahebpara, P,O, Bandel- T12 123(Hooghly.

Se P chakraverty, son of Sri B.P.Chakraverty, Goods Driver

ED.ec—,E.Ry, Burdwan, resident of Barasat Nazrul Saram.,

Chendannagar-T712 136(Hooghly) < | 3

LAY
o

Tapan Kr. Dey, son of Late Tanmmohan Dey, Goods Driver l

Elec » E. Ry. Burdwan, res:.dent of V:.ll - Sahibbagan, Mangspur
(Hooghly)

S.K. Bandopadhyay( Sxapm Sam:.r Kr. Bandopadhyay) son of

Burdwan, P,0, Narayanpur( 743 126) Kenkinare yHooghly N,24

pargana ..

Kaaal Kumar Ghattopadhyay. son of Sri Makhanlal Chattopa-

dhyay, Goods nriver,El.ec. Burdwan; resident of Bandel- |

Bazarpara, Qr. No.21/B Bendel- 712123

Parthe Basé.k, son_of Sri Sisir Kr. Basek, Goods Driver,

‘FElec, E,

Debasis-

Station

Ry/Burdwan, resident of Burdwan at station Rd.
Das son of Sri Arun Chendre Das, resident of

Road, Burdwan, working as Goods Driver, Eled 3

Ec Ry. Burdwan.

Sanjib Kumar Ganguly son of Sri Sudhixf Kumar Ganguly,

working

as Goods Driver,Elec/Burdwan, E. Ry. resident of

resident of 125-4, Jeuyas Rd. Lz.llooah-‘Vll 204(HOWrah)

Dilip Kymar Dutta son of Sri Anil Ch, Dutta, working as
Goods Driver,Eled; E.Ry/Byrdwan resident of station Rd

Burdwano

. Subrata

Elec, E.

Shaw, son of Sri G.P Shaw, working gs Goods Dr:.ver .

Ry/Burdwan reszdent of Station Ry, Burdwan

»

Late Bidhan Chandra Bandopadhyay, Goods Driver,Elec, E.Ry .

-
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11, Brindabon sy son of Sri Ramchandrsg Karar, working as
Goods Driver, Elec, E;Ry/ Burdwan resident of Station Rd
Burdwan ) | ‘ |

12.Chinmoy Ghosh, son of Sri Achin Kumar Ghosh, working

 as Goods Drivdr ,Elec. E.M/Burdwan and resident of
S‘ba'bion’Road, Eurdwan |

13. Menas Kumar Jana, son ofv Late Himénsu Sekhor Jana, wprkiné;
as Goods Driver,Elec. E.Ry/Burdven resident of 3, Ichlabad
P,0, Sripalli- 713 B03 Burdwan

43. Surjendra Mukherjee son of Sri Biswahath.Mukherj ee,
working as Goods Driver, E.Ry/Byrdwan, resident of :
3—Iclﬂaqu,Bakultala, Burdwan

‘15, Bijoy Kumar Sarkar, son of Sri Haripada Sarkar, working

as Goods Drn.ver, Eled. E.Ry/Burdwan resident of

I - s

Stat:.on Road, Burdwan '

16. Sukumar Das son of Sri Jiban Krishna Das, working as
~Goods Driver, Eled; E.Ry/Burdwan resident of P,0,
Vill. Jamalpur Distt, Burdwan

17. N.C,Das, son of Sri Niranjan Kumar Das, working as
Goods Driver, Elec, E.Ry/ Burdwan resident of station
Road, Burdwan. - |

18. Sgdipta Karar son of Sri Sunil Ch. Karar working
as Goods Driver, Elec. E.Ry/ %rdwm resident of

[

Station Road, Burdwan.

19, Sukhendu Chatterjee, son of Sri Jogindra nath Chatterjee

working as Goods Driver, Hlec. E.Ry/Burdwan res1dent of

Station Road, Burdwan

20. Subrata Sinha, son of Sri Ganga Prasad Sinhs, working
as Goods Driver, Elec.E.Ry.Burdwan y resident of
gtation Roed, Burdwen.
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21, Dilip Kumar Biswas, son of Late Kalipada Biswas,
working as Goods Driver,Eled. E.Ry/Burdwen and
residént of Station 'Road, Burdwan

22. Ilabanta Halder, son of Sri Brishsketu Halder, working
as Goods Driver, Elec. E.Ry. Burdwaﬁ resident of
station Roed, Burdwan.

23, Kalidas Roy, son of Late Pabitra Kumar., Roy working
as Goods Drive(%', Elecs E.Ry/Burdwan residént of
Qr. No.116G, Loco coiony, B&rdwan—?l3 101

| . APPLICANTS.

\E}

1. Union of India, Thr. The General Menager, E.Ry. Calcutta

2, The Divisional Railway Manager, E.Ry. Howraheeoo

RESPONDENTS. . .v

L 1]

For the applicaat(‘s) Mr .B.Chatterjee ,cbunsel

Ms. B. Mondal,counsel

- For the responderts :-  None
Heard on : 27.4.2000 Order on: 27.4.,2000
QRDER

D.Purkayastha, JoMei-

In the instant case applicants alle.ge‘d that their
Seniority was not properly assigned by theé respondents and |
aécordinglj they made represéntations on 8.1.2000 (Annexure
SY' to the MA bearing No.206 of 2000) and that representstion
has not been disposed of by. the respondefits as yet'. We find
that O.A. bearing No.769/97 wé;‘» admifted with direction upon
the respondi/!n‘ts to file reply; but respondents did not file
'ﬁy‘r_eply till today., We also find that applicamts made another
representat'ion for correction of the Senierity Position by

letter dated 23.7.1996 (Annexure Al to'the 0.A.) and that
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re meseﬁéﬁxaé not alsc been disposed of by. the. respondents.
Under the aforesaid circumstances we are of the view that
both-the o.‘A.‘;na M.A. can be disposed of with a direction
upoh the respondents to dispése éf the represehtatioh dated
8.1.2000 (Annexure 'Y' to the M.A.) and represertation dated
23.7.1996(.Ann,exur\é At to .the O.A.). Accordingly; O.A. bearing
No.769 ‘of 97 is also taken up on today's list alengwith M.A.

be g¥ing No.206 of 2000. '

- 2¢ °  In view of the aforesaid ciréumstances we direct the

respondents to dispose of the representation dated 8142000
(Annexure *'Y' to the M.A.) and repﬁ‘eserrtation da’_t;ed 2347.1996
(Annexure 'A' to the 0.A.) with reasoned and speaking order ,
treating this application as a part of the representation within
2 (two) ;nonihs from the date of ccmmﬁnication of this order. It
be mentioned that Senierity List should not be finalised till the

' disposal of the representations within the period stated above.

Liberty is given to the applicants to approach this Tribunal

if they are aggrieved by the decis‘ion to be téken by the respon-
dents. With this observation both the M.A. and O.A. are dis posed
of., |

3.  Applicants ave directed to communicate this order to the
respondents for compliance by Regd. Post. .

MEMBER( A) | MEMBER( J)
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